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Notification

Patna-1s, oatea..?..9..[9] | 
ur-o

ln exercise of the powers conferred under Article-No:. 05/Estt-10/2016
109 of the constitution of lndia, the Governor of Bihar, hereby please to make the following
rules to constitute Bihar Transport Service, its recruitment procedures & to regulate its Service
conditions, as follows:-

1, Short title, extent and Commencementr
(D Thls rule may be called as " Bihar Transport Service Ruler2020,,.
0l) lt shall exterrd to the State of Bihar.
(llll lt shall be effectlve with date of notification.

2. Deflnitlonsr
Unless referred otherwisg requires in the subject or contexts in these rules,(il 'COMMISSION' means Bihar public Servlce Commision.
(ii) 'APPOINTING AUrHoRrrf means Appointing Authority as determined in Rules

of Executlve Buslness.

lili) 'GOVERNOR" means Governor of Bihar.
(1v) 'SfAIt GOVERNMENr or "GOVERNMENI, ,means Ganernment o, Bihar.(v) "YEAR' means tlnandar year beginning from lst April to 31st March of next year.
(vil ''I/ACANCY WTHII{ yEAR. means created new posts for the service , accured of

vacancy by vlrtue of reflrement, death, dlsmlssed or dlscharged from the service.
(vll) , "DEPAffiMENT means Transport Department.
(vlll)'DEPARTMENTAT PROMOION COMMmEE' means Departmental promotion

Commlttee Conrtltuted from time to tlme by the Govemment.
(lx) 'SERVICE' means Elhar Transport Servlce.
(x) 'MEMBER OR MEMBER OF IHE SERVICE. means person wo*tng under thts

Serulce or appolnted wlthln thls Serulce, undelthe prorlslon of thls rule.
(xl)'CADRECONTRO[|I1{6AUIHORTIf meansAddl. Chtef Secretary/prtncipal' 

Secretary/ Secretary Transport Department. .

(xii) 'F|XEo DATE" means cominS into effect of this rule.

3' structure of servlce:- structure of postsin'different levels/grades of this service
shall be as follows:-

POSTS NATURE OT POST REMARXS
Addltlonal Distt Transport Offlcer/ Taxation
Officer/ Asst. State Transport Offlcer/ Asst.
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. Trans

Otllcer/Dy. State Transport
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Promotlonal

PromotlonalJolnt Transport Commlssloner/ Jolnt Transport
0fflcer

Gazetted

Addl, Transport Commlssloner/Addl. Transport
Offlcer

Gazetted Promotlonal3rd
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(i) On the fixed date, person working upon any post of this Service shall suo motto be
treated included in this service.

(iil Pay Scale/ Grade Pay for above mentloned posts will be same, as approved by the
Flnance Department Govt of Bihar, from time to tlme ,

(iii) Sanctloned strength for different levels/grades of thls servlce will be same as approved
by the state Go^. from tlme to tlme.

(iv) 17 posts of Dlstt. Transport officer, l post of Dy, Transport Commlssloner, 2 posts of
Joint Transport Commissioner shall remain identified for officers of Bihar Administrative
Service as earlier.

',ii Those posts of this Service, other than identified Service shall be filled up for the time
being from deputatlon of offlcers belonging to Elhar Admlnlstratlve Service till officers
are available from recfuitment, promotlon ln this Servlce.

4. Calculatlon of vacanclesF Based upon vacancles exlsflnt till 3lst March In ,,Baslc

Gnde' it shall be calculated or assessed by the Deptt., reservatlon category wlse , on lst April
of the year, followed by transmisslon of "Requlsltlon' for recrultment ln prescribed manner to
the respectlve 'commlsslon", The'commlsslon'wlll ensure selectlon of candldates based upon
'comblned competltlve Examinatlon', reservatlon category wlse & will recommend the
respectye Department for appointmenV a llst of candldates, reservadon category wlse,

5. Reservadonr Provision of Reseruation shall be appllcable to this seruice as decided
-Ey the Gort. frorn tlme to tlme for Recruitrnent & promoflon.

A Age Umit- The candldate applylng for recrultment to thb seMce must have
attalned the mlnlmum age of 21 years on 1st August of year of advertBement for recruitment.
Ivhimum age llmlt would be ln accordance with flxed by the state Govt. General
Admldstratlon Department trom dmc to ttme.

7. Tlme Ban' Mrnrmum ume bar for prcmotron to hrgher posB o, the servlce shall be
u su6, declded by the Geneld Admlnlstrauon Department of state Goa trofii tlme to ilme.

& Appolntment on Basle Grade postsr

Appolntment agahn 5()96 postr of Baslc Grade, wlll bc dme oo the baslc of
rEcommendatons oil Elhar Publlc Servlce Commlsston.
Rest s09t posB ot Baslc Grade wlll bc filled up by way of promotlon of
sultable candldates ftom Blhar Transport (Technlcal) cadre & Blhar tnansport
(Enforccment Wng) as followsr
Bihar Transport (Technlcal) Cadre:- OO% post of available vacancles.
Eihar Transport (Enforcement Wing) Cadre:- 40% posts of available vacancies.
Promotlon to hlgher posts of this Service wlll be given (from just next runlor level
posts) based upon senlorlty cum merlt basls as recommended by the D.p.C
(Depanmental Promotlon Committee)
" Departmental Promotlon Commlttee,, shall be cons tuted by separate order to
be issued by the department.

{t)

(lD

(a)

(b)

(ilt)

(lv)

9. Probatlonr (a) Each offlcer appolnted by way of dlrect recruitment shall be on
Probatlon for two Years.

(b) After compretron of probaflon perrod rt can be extended further for one year
prwlded conduct or performance of the offlcer ls not found satlsfactory by ttrc admmbtratlve
Department. Even after extended probatlon perlod lf conduct or performance of the offlcer ls
not found satlsfactory he shall be llable to be ,Dlscharged. 

from the serulce,



(c) As a result of appointment, after first "increment, further 'increments' shall be
admissible subject to passing of prescribed departmental examinations.

(d) subjects, syllabus, formulation of procedure and conduct of examinations sha
be done by Central Examination Committeg Board of Revenue, Bihar.

10. Training :- Newly appointed officers will have to complete training prescribed by the
department. Duration of Training and other provisions shall be prescribed through ' Rules , ,
Framed by Cadre Controlling Authority.

11' confirmationr services of officers appointed on probation, can be confirmed subject
to-
(a) They have passed departmental examinaUon,
(b) Ihey have attained the prescribed training and have passed the examination if

prescribed after completlon of training
(c) Their conduct & services are satlsfactory.

12. Senlorltyr
(l) ln Baslc Grade, offlcers appolnted by way of promo on ln same year shall be

treated senior to those appointed as dlrect recrultment.
(il) seniority of those officers promoted from 'Bihar Transport (Technrcal) cadre and

'Bihar Transport (Enforcement wing) cadre shall be treated with effect from date
of issuance for grantlnt them promotlon. Amont officers promoted on same
date, those appolnted earller in Basic grade of thelr own cadre, shall be reated
senlor.

(iil) Senlorlty ln promoted Gdre shall b€ treated with effect from date of issuance
for their promotion.

13. cotrtrol:- Adminlstrative control over members of thls service will be with Addl. chief
Secretary/Princlpal Secretary/Secretary Transport Oepartment.

14. Pendlng casesr lhose cases, which are not covered withln ambit of this rule, can be
consldered under relevant rules, orders & Grculars of the state Government, lssued for same
category of personnels.

15. Repeal and Savlng:.
(a) Wth comlng lnto effect of thls rule, all clrculars, orders notiflcauons lssued

earller ln thls regard shall be repealed.
(b) Lefter No:-or-{o-ns1n uRv,Am, dated 04-03-1972 regardtng promotion to

the post of District Transport officer from other services shaI stand repeared
from the date of notification of this Rule.

(c) Not with Standlng Such repeal & savings, any work done earlier or actions
taken according to previous Sankalp, circulars, orders, notificatlons etg shall be
treated to be done in exercise of this rule, as if thls rule was in existence on
that respective date.

By the order of the Governor of Bihar

sd/-
lSanlay Xumar Aganual)

Secretary to the Government.



No:- 05/Estt-10/2016:................... Patna-15,Dated-..

Copy forwarded to tlnance Department, E-Gazette Section wlth C.D. ln two coples with

the request for publlcatlon to this in extra-ordlnary lssue of Elhar Gazette and to send its coples

to this department.

sd/-
Secretary to the Government.

Patna-1s, Dated-. .k A.ll..l.7o 2Z
:- 05/Estt- 10/2016,... ^ -. -9,\ y'

Copy forwarded to All Depart

Publlc Servjce Commlssion/A.G. Biha
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Secretary to th-e Government.


